29. Written, Answers

period 198487 due to their crops
having not been insured;

e

(c) what advice hag been givén to
these States; and

(d) whether there is any demand
that cotton, jute, barley and gram be
also covered by the Scheme; if so,
what has been Govermments rcspouse
thereto?

THE MINISTER OF AGRICUL-
TCRE (SHRI G. S. DHILLON):
(a) The States|U.Ts. which have not

- yei introduced the Crop lusurance
Scheme are Arunachal Pradesh, Naga-
land, Mizoram, Sikkim, Rajasthan,
Punjab, Haryana, Dadra & Nagar
Haveli, Lakshadweep and Chandigarh,
Rajasthan had pactticipated in the
scheme in Rabi 1985-3¢ and ‘Kharif
1886 seasons but withdrew [rom the
scheme thereafter,

(b) T4 is not possible to estimate
the loss that the farmers have suffer
in each of these States and Union
Territories by way of non-receipt  of
insurance claims during the period
198487 because their cvops were not
insured..
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(c) States and Union Territories are
advised from time to time to imple-
ment the scheme,
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(d) Gram is already covered under
the Scheme. Due to heavy losses it
heg been decided to acquire more ex-
perience in imp'ementing the scheme
before extending the cuverage to
other crops. There is 2350 no dema:nd
to cover jute and bavley. States have
been advised to frame their own

schemes for ex‘ending insurance co-

verage to coiton out ol their own
budgetary resources. The Stale Gov-
ernments can obtain reinsurance cover
from the General Insurance Corpora-
tion of India (GIC) the terms and
canditiong of which could be finalised
between the Government of India and
the State Government.
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*368. SHRI BIR BHADRA PRATAP
SINGH: Will the Minister of URBAN.
DEVELOPMENT be pleased to state:



